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Government ere considering the 

adfstafcBHy o4 espeditiag decttnn in 
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Dr, K. I.. Shiteall: Yes, Sir.
■« m  flM h; May I  know

frS T  wbat*eU this disability 10 
confer decrees bad started and how 
many stiadautstfcave been conferred 
degrees in, ignorance of the disability 

"fcy the institution?
Dr-r-K. L. Shrtmali: The poeition ia, 

$» I had explained, that then ia no 
difficulty in giving diploma* But 
only difficulty arise* with regard to 
giving degree*. Jamia Millie could 
not confer degrees after the 5th 
.November, 1958, when the University • 
Grants Commission Act was passed. 
Two years period .was given in which 
the institutions could adjust After 
the expiry ef these two years, the 
$ipe limit provided in the said Act, 
the institutions could not confer 
degrees unless they were recognised 
by the University Grants Commission.

ghri Hem Baraa: May I know whe
ther the University Grants Commis
sion had laid down any conditions on 
the fulfilment of which recognition to 
Jamia Millia as a university might be 
granted? If so, what are those condi
tions and what is it that stands in 
their way to fulfil those conditions?

Dr. K. L. Shrimall: There were no 
conditions. They appointed a visiting 
committee. The visiting Coipmittee 
inspected this institution and they 
submitted their report Oh the basis 
of that report they rejected the appli
cation of Jamia Millia.

Shri &  C. K uAle: May I know 
whether the UGC have laid down any 
principles or criteria in the matter of 
recognition of universities? If so, 
which are those principles or criteria 
end out ef those principles which 
principle it not fulfilled in this case?

to . K, L. Shifaaeit: The general

9*1 *

are to be considered tps uni* m i tine 
must be doing graduate and post
graduate work. That is one at the1 
main criteria.
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An hen. Member: In English alio. 

Shri Hamayon lifete (a) We have
no information as no excavations have 
been  undertaken by  the Central 
Archaeological  Department  near 
~?Ehambaliya village of Gondal Taluka 
Jn Sauraahtra.

(b) a&4 (c). Do not arise.
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Shri On:  May I know  whether

relics of the Harappa civilisation have 
been found round about that area?

Shri Humayun Kabir: In this area, 
(here are no important monuments; 
and we have no information  about 
any excavation by either the Central 
Archaeological Department  or  the 
State Department or any university.

Shri ffishwanaflt Roy: May I know 
whether the Archaeological  Depart
ment would just survey  the  area 
mentioned in this question?

Shri Hnmaynn Kabir:  There  are 
many more important areas; and in 
$aurashtra itself and elsewhere, there 
are very important anas which are 
being excavated.
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Shri Nathwani: May I know the 
areas in Saurashtra which are being 
surveyed?

Mr. Speaker: That does not arise
out of the main question.

Phjrafoal MnaHsa

*105. Shri D. C. Sharma: Will the 
Minister of Education be pleased to
refer to the reply given  to Starred 
Question No. 973 on the 15th Decem
ber, 1858 and state the progress made 
so far in setting up an Independent 
Committee to co-ordinate  an the 
schemes  of  Physical  Education. 
Recreation etc as recommended by the 
Central Advisory  Board of Physical 
Education and Recreation?

Hie Minister of  Education  (Dr. 
BL It. Shrimali): Hie appointment of 
the Committee is expected  to  be 
announced very shortly.

Shri D. C. Sharma:  May I know
whether the terms of reference of this 
committee have been formulated, and 
if so, what those terms of reference 
are?

Mr.  Speaker:  Have  they  been
issued*

Dr. K. L. Shrimali: *Fhey have not 
been issued, but I can say what we 
propose to do in this  matter.  The 
general purpose  of this  committee 
would be to look into the functioning 
of the various youth welfare activi
ties, such  as the  ACC, NCC,  the 
National  Discipline  Scheme,  and 
Bharat Scouts  and Guides, with  a 
view to avoid overlapping a* far as 
possible.

Shri D. C. Shanaa: May I know
whether sny representative  of any 
other country which has had experi
ence of youth welfare will be invited
to assist this committee?
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